FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS’ OF RATTAN POULTRIES PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

Rattan Poultries Private Limited

i

DN | —

Date of incorporation of

corporate debtor

12.05.1999

Authority under which
corporate debtor is incorporated
/ registered

Registrar of Companies ,Punjab at Chandigarh under
MCA

Corporate  Identity No. /
Limited Liability Identification
No.of corporate debtor

U01222PB1999PTC022555

Address of the registered office
and principal office (if any) of
corporate debtor

Barnala Road, Malerkotla,
Distt. Sangrur -148 023 (Punjab)

Insolvency commencement date
in respect of corporate debtor

07.02.2023

Estimated date of closure of
insolvency resolution process

06.08.2023
(180" day from Insolvency Commencement Date)

Name and registration number
of the insolvency professional
acting as interim resolution
professional

Sanjay Kumar Aggarwal
IBBI/IPA-002/N-00126/2017-18/10295

Address and e-mail of the
interim resolution professional,
as registered with the Board

# C-20, Block-C, Wave Estate, Sector 85
SAS Nagar, Mohali — 160 055 (Punjab)
Email: sanjayaggarwal.fcs@gmail.com
Mobile No.- 98761 05414

10.

Address and e-mail to be used
for correspondence with the
interim resolution professional

Sanjay Kumar Aggarwal

# C-20, Block-C, Wave Estate, Sector 85
SAS Nagar, Mohali — 160 055 (Punjab)
Email: ip.rattanpoultries @gmail.com
Mobile No.- 98761 05414

11.

Last date for submission of
claims

21.02.2023
(14 days from appointment of IRP)

12.

Classes of creditors, if any,
under clause (b) of sub-section
(6A) of Section 21, ascertained
by the interim resolution
professional

Name the class(es)- NA

13.

Names of Insolvency
Professionals identified to act as
Authorized Representative of
creditors in a class (Three
names for each class)

1. NA
.NA
3.NA

14.

(a) Relevant Forms and

(b) Details of authorized
representatives
are available at:

(a) Web link: http://ibbi.gov.in/downloadform.html
Please refer Note 1 given below for applicable form(s)
(b) Not Applicable




Notice is hereby given that the Hon’ble National Company Law Tribunal, Chandigarh Bench ,
Chandigarh (Adjudicating Authority under IBC) vide order dated 07.02.2023 in
CP(IB)N0.59/Chd/Pb/2022 (Admitted) has ordered the commencement of a corporate insolvency
resolution process of M/s Rattan Poultries Private Limited and appointed the undersigned
as Interim Resolution Professional

The creditors of M/s Rattan Poultries Private Limited are hereby called upon to submit their
claims with proof on or before 21.02.2023 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to act
as authorised representative of the classin Form CA.

The submission of proof of claims should be made in accordance with Chapter IV of the
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016. The proof of claims is to be submitted by way of the following
specified forms alongwith documentary proof in support of their claims:

Note- 1
FormB : Claim by Operational Creditors Except Workmen and Employees
Form C : Claim by Financial Creditors

Form CA : Claim by Financial Creditors in a Class

FormD : Claim by a Workman or an Employee

FormE : Claim by Authorized Representative of Workmen and Employees

FormF : Claim by Creditors other than Financial Creditors and Operational Creditors

Kindly mention E-mail and Contact details in the Claim Form so that any query regarding
respective Claim can be resolved immediately

Submission of false or misleading proofs of claim shall attract penalties.

rwal
6/2017-18/10295

Date :07.02.2023 Interim Resolution Professional

Place: Mohali For Rattan Poultries Private Limited —Under CIRP




:

€ TRIBUNE CHANDIGARH | THURSDAY | 9 FEBRUARY 2023 «

09

T A LYY TENDER NOTICE g

SR.| NAME NAME OF WORK/NOTICE/TENDER OPENING | AMOUNT/ ||
NO.| OF DATE EMD
BOARD/ CLOSING |(APPROX.)
CORP./ DATE IN
AUTH. RUPEES
DEMARCATION OF NEWLY CARVED PLOTS BY - E
CONVERTING EXISTING GREEN BELTS AND
GROUP HOUSING PLOT ALONG WITH PROVIDING ‘10 02.2023
1 | HSIDC AND FIXING OF CEMENT CONCRETE 17'02‘2023 9.64 LACS
X DEMARCATION PILLAR IN CONCRETE A
FOUNDATION IN SECTOR 308, 30D AND 30E,
PHASE-I AND Il AT HSIIDC, IMT ROHTAK

WEBSITE OF THE BOARD/CORP./AUTH.: https://etenders.hry.nic.in

NODAL OFFICER/CONTACT DETAILS/E-MAIL: 881491 5555, ia.rohtak@hsiidc.org.in

FOR FURTHER INFORMATION KINDLY VISIT: www.haryanaeprocurement.gov.in
or www.etenders.hry.nic.in

PRDH/13/2023/40/15554/1/31/4}

UA™e W3t 9%
WEHTEls ¥t Her gesT
F59 &few &9 02 fisth: 08.02.2023
- pmb.xencfzk@punjab.gov.in
FraHardt fetahie om), Urre Vst 898, erfesar €8 fagr erfasar

HIMACHAL PADESH
PUBLIC SERVICE COMMISSION

ADVERTISEMENT NO. 1/02-2023 Dated: 09.02.2023

Online Recruitment Applications (ORA*) are invited from desirous
and eligible candidates for recruitment to the following post through
ORA, ‘which shall be available on the Commission's website
www.hppsc.hp.gov.infhppsc up to 08.03.2023 till 11:59 p.m,,
thereafter link will be disabled.

Advt. No. | Department Post Pay Scale Category
: Wise No.
of Post(s)
1/02-2023 |Language, Research T 10300-34800+4200/- | 01(EWS)
Art & Culture, |Assistant/ G.P. (Emoluments for post
H.P. District contract employees :
B Language Z 14500/~ per month)
Officer \

Applications. received through any other mode will not be accepted
and will be rejected straightway. Essential qualification(s), eligibility
conditions and examination fees etc., have been mentioned in the
detailed advertisement and instructions for filling up online recruitment
applications are available on the above referred website.

i Secretary.
H.P. Public Service Commission.

Sd/- (Devinder Kumar Rattan), LLA.S.

DI-26483 Telephone No. 0177-2624313.

i

I3 Fedt webv &t Brvt a95 set YAy Mist 893 few metdn Ga
Setarat 3 g8t iattert ATEte I5) Safen, RIS 3 ySteaT A
Her gear wet Sanele '3 yer 9= fenE few fonr A
Faarete:- 'https:/ /eproc.punjab.gov.in

Hihige A T39It firee SawEte ‘3 &t At aisr 0
DPR/Pb/210%8 WY/ areaTat fertahag (), UAE Wst 9T, 1

N | U
Regulation 6 of the Insolvency and Bankruptcy Board of India
cy Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS’ OF

(0

4

TTAN POULTRIES PRIVATE LIMITED
“.

. | Name of corporate debtor

e e

Azadi

A Mshotsav TENDER NOTICE

The Sr. Divisional Commercial Manager, Northemn Railway, Firozpur Division invites

applications on the prescribed form for allotment of contract for following Halt stations:-

1. [Name of work : Allotment of Halt contract at Jamsher Khas, Bolina Doaba,

Sham Chaurasi, Gama Sahib, Fategarh Churian, Khatkar Kalan Jhanda Ji, Jaijon

Doaba, Garhshankar, Malupota, Saila Khurd, Nandpur Bhatauli, Batala Sugar Mill,

Dudwindi, Saidpur Jalalabad, Kultham Abdulla Shah, Burj Mohar, Satnaur Badsru

& Chakdayala halt stations over Firozpur Division.

Tenure of contract : 5 (five) years.

Last date & time of submission and opening of applications. :

on 15.03.2023 Up to 15:00hrs. (Applications will be opened on 15.03.2023 and in
case the day on which the applications are to be opened is a holiday, the same will
(be opened at the same time on next working day).

«@

S

“[Address of the office & date from which application forms will be
available. : Office of Sr. Divisional Commercial Manager, Northern Railway,
Firozpur. Date 09.02.2023 to 15.03.2023

Northern Railway's website : Applications can also be downloaded from
Northem Railway's official website www.nr.indianrailways.gov.in

The notice for inviting application forms and other related information is also available on
the official website of Northem Railway www.nr.indianrailways.gov.in 414/2023

Serving Customers with a Smile

5.

GOVERNMENT OF PUNJAB
AMRITSAR DEVELOPMENT AUTHORITY

PUDA Bhawan, Green Avenue, Amritsar

APPLICATIONS INVITED FOR
CONTRACTUAL APPOINTMENT ON POST OF PATWARI

Refer to our advertisement published in this newspaper
on 21.01.2023 inviting applications for contractual
appointment on one post of Patwari (retired from Revenue
Department, Punjab) in Amritsar Development Authority.
This is to inform that the last date and time for submission
of applications has been extended up to 05:00 P.M. on
[15.02.2023. All other.terms & conditions shall remain
the same. : s
Chief Administrator,
ADA, Amritsar.

DPR/Pb/21047

PRESS NOTICE FOR E-TENDERING

The Executive Engineer, Jal Shakti Division, Shahpur invites
following e-tender on behalf of Governor of Himachal Pradesh from
approved eligible contractors for the following work through
e-tendering process:-

Cost of
Tender
form
(Rs.)

Earnest
Money
(Rs.)

[ Sr. | Name of work Estimated
INo. | Cost
. ' (Rs.)

Rattan Poultries Private Limited
”| Date of incorporation of corporate debtor

12.05.1999
| Authority under which corporate Registrar of Companies, Punjab at
debtor is incorporated / registered

Chandigarh under MCA
. | Corporate Identity No. / Limited Liability|
Identification No. of corporate debtor U°1222PB1999P70022555

. | Address of the registered office and Barnala Road, Malerkotla,
principal office (if any) of corporate debtor | Distt. Sangrur -148 023 (Punjab)

interim resolution professional

. |Address and e-mail of the interim resolution
professional, as registered with the Board

# C-20, Block-C, Wave Estate, Sector 85
SAS Nagar, Mohali - 160 055 (Punjab)
Email: sanjayaggarwal.fcs@gmail.com
Mobile No. 98761 05414

e s ot S
7. | Estimated date of closure of inselvency |06.08.2023
resolutiop process (180" day from Insolvency Commencement Date)J
8. |Name and registration number of the | Sanjay Kumar Aggarwal .
insolvency professional acting as |BBI/IPA-002/N-00126/2017-18/10295 .

Address and e-mail to be used for
correspondence with the interim
resolution professional

o

Sanjay Kumar Aggarwal 5

# C-20, Block-C, Wave Estate, Sector 85
SAS Nagar, Mohali- 160 055 (Punjab)
Email: ip.rattanpoultries@gmail.com
Mobile No. 98761 05414

21.02.2023
(14 days from appointment of IRP)

.| Last date for submission of claims

b

| Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21, ascertained

Name the class(es)- NA
by the interim resolution professional

“113.] Names of | y Pl s identified to|
act as Authorised Representative of creditors

in a class (Three names for each class)

1.NA
2.NA
3.NA i

(a) Relevant Forms and
(b) Details of authorized representatives
are available at:

(a) Web link: htp://ibbi.gov.in/downloadform.html
Please refer Note 1 given below for
applicable form(s)

(b) Not Applicable

14.

Notice is hereby given that the Hon'ble National Company Law Tribunal, Chandigarh Bench,
Chandigarh (Adjudicating’ Authority under IBC) vide order dated 07.02.2023 in
CP(IB)No.59/Chd/Pb/2022 (Admitted) has ordered the commencement of a corporate insolvency
resolution process of Mis Rattan Poultries Private Limited and appointed the undersigned as
Interim Resolution Professional

The creditors of Mis Rattan Poultries Private Limited are hereby called upon to submit their
claims with proof on or before 21.02.2023 to the interim resolution professional at the address
mentioned against entry No. 10. 1

The financial creditors shall submit their claims with proof by electronic means only. Al other
creditors may submit the claims with proofin person, by postor by electronic means.

* Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed against
entry No.13 to actas authorised representative of the class in Form CA.

The submission of proof of claims should be made in accordance with Chapter IV of the
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016. The proof of claims is to be submitted by way of the following specified forms
alongwith documentary proofin support of their claims:

Note- 1 ;

FormB : Claim by Operational Creditors Except Workmen and Employees

FormC : Claim by Financial Creditors 5

FormCA : Claim by Financial Creditors inaClass

FormD : Claim by aWorkman oran Employee

FormE : Claim by Authorized Representative of Workmen and Employees

FormF ~ : Claim by Creditors other than Financial Creditors and Operational Creditors

Kindly mention E-mail and Contact details in the Claim Form so that any query regarding
respective Claim can be resolved immediately :

Submission of false or misleading proofs of claim shall attract penaities.

1 |Restoration of rain damages| 2528447/- 400/-
of LWSS Kangra Town in
Tehsil and Distt. Kangra, (HP)

(SH:- Providing, laying,

45427/-

Signed by
Sanjay Kumar Aggarwal
Reg. No. IBBI/IPA-002/N-00126/2017-18/10295

Date: 07.02.2023
Dlara: Mahali

Interim Resolution Professional

Aman

I

I T R} |§

Ear Rattan Poultries Private Limited ~Under CIRP| .
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